Rule of MCF to Allot Land

20. Shri Narender Gupta, M.L.A.: Will the Urban Local Bodies Minister be
pleased to State:-

a) the rules to allot land of Municipal Corporation, Faridabad to any
Institution, Person and some other category;

b) the area of land/site allotted by the Municipal Corporation, Faridabad
after January, 2020 and through which mode i.e. allotment or
auction together with the details of the land/site allotted through
allotment and auction separately ; and

c) Whether there is any such rule in Municipal Corporation, Faridabad
under which the Corporation can provide the other department land
on lease by taking NOC from that Department ; if so, whether any
site has been provided on lease by the Municipal Corporation,

Faridabad after January, 2020 together with the details thereof ?

KAMAL GUPTA, URBAN LOCAL BODIES MINISTER
Sir,
a) Municipal Corporation, Faridabad follows the following
rules/regulations/policies/directions, issued by the Government in
Urban Local Bodies Department for allotting any land of the
Corporation:-
i. Section 164 of the Haryana Municipal Corporation Act, 1994.
ii. Policy for transfer of Government Municipal Bodies and Gram
Panchayat land for public purposes notified by Revenue and
Disaster Management Department bearing No. 563-ARIC-1-
2020/48 dated 19.01.2021 amended from time to time.
iii. Policy for transfer of Municipal lands by charging consideration
notified by Revenue and Disaster Management Department

bearing No. 391-ARIC-1-2021/6273 dated 25.11.2021.



b) After January, 2020, only one allotment has been done. 18 acres
MCF land in village Bhankri has been allotted to J.C. Bose University
of Science & Technology (YMCA), Faridabad at Collector rates, after
obtaining approval of the Government vide its memo No.
12/45/2020-5CI dated 20.05.2020.

c) There is no such rule vide which Municipal Corporation, Faridabad
can allot land of other Department on lease. However, Municipal
Corporation, Faridabad has informed vide its Memo No.
MCF/CTP/2022/127 dated 04.08.2022 that is has allotted a
temporary booth site measuring 5.0 m X 5.0 m in HSVP parking
area near Metro Hospital Sector-16A, Faridabad to Smt. Pooja
Dhingra vide memo No. MCF/STP/2020/221, dated 05.03.2020. This
permission was issued after obtaining NOC from the Estate Officer,

HSVP.
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